
( ttar Pradesh Shasan
Nagar Vikas Anubhag-1

v. In pursuance of ihc proxisions ol clause (3) of Article 348 ol lli^

Constitution of India, the Governor is pleased 1<> order the publication ol the
following English translation of Notification 110.-^51 9- 1 -2022-361 A 2b

dated August . 2022.

NOTIFICATION
No.-SSSI /9-1-2022-361.A/20

Lucknow- Dated: Augusto? 2022
W IL’IU \S Notification no. 2440 1X-I -2020-36T.A20dated December

v 2 '2 a. > issued and published in the Gazette on the same date with a

v . -c ebiccnons and suggestions for issuance of notification
wljiv :i:c irca specified 111 the Schedules below as a transitional area 0 ?

c^itu’ii?’ Na'-ar Panchavat Derwa Bazar in District Pratapgarh as require:-

^der subSection 1 1 1 of section of 4 of the Uttar Pradesh Municipalities
\ w- ’ > / -P. Act no II of 191b):

\\D WHEREAS objections and suggestions received in pursuance

e^f were disposed of \ ide Government Notification no.- 1587 9-1-29—-
. X 2' dated June 20. 2022:

\n\\ . THEREFORE- in exercise of the powers under^clause <_» ->

• - —..d of the Constitution of India read with section 3 of the Lt’ar

:
' V 'Municipalities Act. 1916 ( U.P. Act no II of 1916). the Governor

’

. - -jd to the population of the area, the density of population, therein.

•' uenerated for the local administration, the percentage > :

.^t^m in non agricultural activities and the economic importance i>

W .L.fi .necifv that the local area the limits of which are speutied m the
J h clow\hall be a transitional area for the purposes ot Part L\-A 01

•
’

c .r ,1 tution and there shall be constituted for die said transitional area a

Pu.whayal to be known as Nagar Panchayat Derwa Bazar in District

SCHEDl LE-1
i crritorial area of Nagar Panchavat Dvrwa Bazar, District Pratapgarh

, r < 1 11o j। Boundary \~ilhmv and their Galas
j uq v ikurn- Uz xj, 900-1919, 902. ‘MB, 1475. 1476. 1494. 1493 1W

- 5-.. J'UA ' -Zu >i: 1' '0. 157')

Mahhaniau- 1 * - ,
|;z r'M ’ i’m ’-^4 iuv

Wesi Shaikh pur I hauras- > ‘ 1

Pure piiunu I i ^9. 19



I ochangarh-l . I VW. IM. 29
North Mahiyanum-i 30 im. 187. 931. 932

Sa balgarh-43. Iio. 1 1 7. 5(>5. 57S. 490. 60>

Shaikhpur Chauras - M2. 138. 125, 126. 127, 14, 01

South Vikra- 1574. 15iS1. 14’1 1311, 1258, 1231. 1179

Lochangarh- 227. 280. 240, 112, no.
Shaikhpur Chauras -989. 1033, 116J7, . - —

SCHEDULE-2
\rca included in Nagar Panchavat Dcnva Bazar, District Pratapgarh

S.\e. Villagy Area Included
’ Sabalgarh Total Area

2
' Lochangarh Total Area

: Poore Phu nu Total Area

4
' Ma h i yama u Total Area

Vikra Total Area
' Sarai Indrawat Total Area_ _

Shaikhpur Chauras Total Area

SecretaryPrincipal




